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THEMINISTEROF STATEINTHEMIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTER OF STATE IN THE MINIUSTRY
OF WATER RESOURCES (SHRI P K.
THUNGON): (a)to(c). Thereis noprovision for
allotment of acommodation toprivate organiza-
tions, institutions and societies registered or
otherise from General Pool. Inidnividuyal cases
howerver. attimes such bodies are given allot-
ments on speciatconsiderations. with the ap-
provalof CCA.

(d) Thenur= ofcasessantionedduring
the lastthree yearsis given below:

1990 1
1991 2
1992 5

Payment of MES service charges toPune
Cantonmnet Board

8306. SHRIANNA JOSH!: Willthe PRIME
MINISTERbe pleasedtostate:

(a)the amountthe Govemment have to
paytothe Pune Cantonmnet Boardtowards the
MESservicechar1=3;

(b) the date since when the paymentis
aue;

{c) the reasor:s for dely iln making the

payment; and

(d) the time by which the dues are likely
tobe paid?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF DEFENCE (SHRIMALLLIKARJUN):
(a)to(d). The arrears of service charfges be-
came due to Pune Cantonments since 1990-91.
Thetotal arrerars of service charges payableto
Pune Cantonmentason 31-03-93forthe years
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1990-91, 1991-92 & 1991-93 were Rs. 3.02
crores out ofﬁs Rs. 0.1997 crores were
releasedtothe Boardduringthe years 1992-93.
Dueto severe budgetary constrcuaints, ifhas
notbeen possible forthe Governmnet todis-
bursethe reguisite service charges. The pay-
ment o;f service charfes in full is subject to
avaiulability of tunds.

Transiation]
DDA Cases Pendingin Courts

SHRIJANGBIR SINGH:
SHRIMOTILAL SINGH:

8307.

Willthhe Minister of URBAN DEVELOP-
MENT be pleasedtostate:

(a)thetotalnumber of D.D.A. cases pend-
~ Jinvanous Courts.

1. hetotalnumberofthe persons/membrs
submitted applications forthe out of court settle-
ment of the cases and the total number of
applications out of them clearedsofar;

(c) the time which the remaining
applicasions would be cleared;

(d) whether meetings for these settiement
havebeenheldrarely; and

(e)itso.themainreasonstherefor? -

THE L' INISTEROF STATE IN THE MIN-
ISTRY O'- 'JRBAN DEVELOPMENT AND
MINISTEROF STATE INTHEMINISTRY OF
WATER RESOURCES (SHRI P.K.
THUNGON): (a) DDA has reportedthat, asper
the records 20. 379 court cases by/agaismt DDA
were pendingin varuous courts ason 31-3-
1993

(b) 216 persuns ahve submitted aphcations
to DDAill date for out of court settlement of th~





